BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
{(SOUTHERN ZONAL BENCH, CHENNALI)

Originai Application No. 159 of 2020

BETWEEN

K.K. Muhammed Igbal ...Applicant

AND

Kcrala Coastal Zone Management Authority
and Ors. ....Respondent(s)

REPORT SUBMITTED BY THE GENERAL MANAGER, DISTRICT
INDUSTRIES CENTRE. ERNAKULAM /7t RESPONDENT

It is submitted that, General Manager, district industries centre.
Ernakulam, 7% Respondent herein has filed a report in the above Original

Application as per the direction of this Hon’ble National Green Tribunal.

Kindly take the report on record and place the same before the Hon’ble

Tribunal.

Grer”

(E. K. KUMARESAN]

Counsel for Respondent
R4, R5, R7 & R8
Standing Counsel for
State Government of Kerala
NGT (SZ) Chennai Bench.
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23.11.2020
To DI e,
Adv. E.K. Kumaresan,
Standing Counsel, National Green Tribunal, Chennai,
- M/S EKK Legal No. 6, Indian Chambers, Ground Floor, SICCI,
Annex Building, Esplanad, Chennai.
Sir,

Sub:-  OA 159/2020 filed by Sri. K.K. Mohammed Iqubal before the Hon’ble
National Green Tribunal, Chennai — reg.

Ref:i- Letter No. DICEKM/2129/2020-B2 dated 03.11.2020 received from the
General Manager, District Industries Centre, Emakulam

...............

Kind attention is invited to the refzrence cited. [ am directed to forward herewith
the instructions received from the General Manager, District Industries Centre, Ernakulam
duly approved by Hon’ble Advocate General for further necessary action.

Yours faithfully,
Sd/-
REMADEVIL. T.R
Under Secretary,

For Advocate General.
Encl:- As above.

Approved for issue,

Ms.24.11.20 ' . W
Sectioh Officer
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Gtst i respect of Mls Alhance Manne Products DA, Edayar for favour of further

H

necessary actlon s



DICEKMP129200082

v1olatlon '

An extent of 'I 8 acres. of ]and comprlsed in survey no: 57!2 57," 57/4 in Kadungaloor
‘ v111age in DA Edayar was aIlotted by way of transfer to M/S Alhance Marme products for

_ rnanufactunng ﬁsh meals chzcken meals etc vxde Govt order No 303/2018/Rev dated

| _ 16/08/2018 The satd umt isa partnershlp ﬁrm under the ownershlp of Sn Abdul Lathlf and

- Sn K K Navas as \/Ianagmg partner and partner respectwety The Iand allotted to the unitis

asmgned as per Kerala land allotment rule 1969 and unit avzuled mortgage permlssmn from
| 'revenue department for avaﬂmg ﬁnanelal a351stance from UBI Kalady branch The unit
: avalled an amount llerores from UBI and then renewed the ex1stmg buﬂdmg and erected

= r‘nachl'nery also. 8‘0% of the constructlon work 1s_complcted.

.The 'Un'it:. 'submitted"the. huil'ding. p.la.n as & part of ‘e.xpa.nsion- dj[lly prepared and
ertlﬁed by the competent authorlty and the same ‘was approved on 7/ 11/2019 by General
Manager Dlstnct Industnes Centre Ernakulam Expansmn work of the pI'OjeCt is almost
: completed except ETP 1nstallatlon The unit has availed consent to estabhsh from Pollutlon
:.Control Board o-n 26/07/2019 which i is valid up to 10/07/2024 . |

It is c-ame.to know _that. in CRZ draft notification 2019, prohib.its _setting up of new
" ind'u'strf and expansi0n of existing tndustry within CRZ area in VDevelopmen't Area Edayar.
At present hundreds of industrial units are funenomng in this No. Development Zone (NDZ)

in CRZ notlﬁcatlon 2019. Implementmg the CRZ rules may adversely affect the workmg of

industnal units in '1ndustr1a1 area which is the 2"d largest Estate in the Stater Edayar ‘ ‘ustnal

Assomatmn has also subrmtted a grxevance petltlon to KCZMP authorlt‘vy Tnvandrum to

exempt the CRZ rule in the Industnal development area where number of petentzal mdusmai _

'fnmh are qmlafed """ . T L /\ e







